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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, HYDERABAD

gmgaYDERABAD.
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0.A.N0.,1668/97 .

Date of decision : 29=-12-1997.
Between: —

M. Raja Rao. .e .. Applicant.
and

Union of India represented by the
Director General, Department of Posts,
Dak Bhavan, Sansard Marg, New Delhi.

2, The Postmaster General, Visakhapatnam Région,
Asiel Metta, Visakhapatnam,

3. The Senior Supct. of Post Offices,
Visgkhapatnam Division, Visakhapatnam. &espondents.

Counsel for the applicant: Sri Krishna Devan.

Counsel for the respondents: Sri K.Bhaskar Rao.

Hon'ble Sri R. Rangarajan, Member (A)

Hon'ble Sri B.S. Jai Parameshwar, Member (J)
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0.A.No.1668/97.

(per Hon'ble Sri R.Rangarajan, Member ()

Heard Sri Krishna Deven, for the applicant

and none for the fespondents.

The O.A., is filed praying for a direction to
the Respondent No,1 to review the results of the applicant in
Part-I JAO Examination held in October, 1994 and consequahtly

to declare him as successful by holding that the action of

the respondent$in not considering the claim of the applicant
in accordance with the rules as arbitrary, illegal and
violative of Article 14 of the Constitution of India, to
enable him to appear for Part-II JAQ examination to be held

in future,

The applicant had filed a representation addressed

+0 the Respondent No.l dated 8-6-1996 (Annexure A-2 to the 0.AL)

[§]

The applicant submits that he is xg a Scheduled Caste candidat

and hence relaxation of marks in Part-I for declaring him

successful has to be given in accordance with Rulesw

ard in view of the Letter No., 22-5/91 NDG, dated 28-12-1992
M

(annexure A-4 to thé 0.A.). ng,réques@BEhet a direction

may—be—gren to dispose of his representation dated 8-6-1996

' whi
by Respondent No.lszll satisfy hipg
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In view of the above, the xRkxy—%* Respondent No.l

A

is directed to dispose of the representation of the applicant

gated B8-6-1996 and the representation dated 10-11-1997

. gy
Annexures 2 and 3 to the 0.A.) in accordance witﬁirules

within a period of £ two months from the date of receipt

of & copy of this order. TRy
0.A., is disposed of with the above dbrpertions. No costs.

1% o

- B.S.JAT PARAMESHWAR, RemRangara jan,
' Memb
’Lq.n.ql)e er (J) Member (A)
" ’

Date: 29th December,1997.
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‘Visakhapatnam,’

A

The Director Genaral, Department of Posts, Dak Bhavan, Sansard
marg, New Dselhi.

The Postmastar General, Visakhapatnam Region, Asiel Mstta,

The Senior Superintendent of Post Officas, Visakhapatnam
Division, Visakhapatnam. .

Ons copy to Me Krishna Devan, Advocats, CAT;’VHYdE
One copy to Mri KiBhaskar Ran, AddliCGSC., CAT., Hyds
j

Ore copy to DGRG(A), CATY, Hydd

Bne duplicataﬁ ' :
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